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THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
M" DHA VRAO SCINDIA): (a) to (d) The 
Railway Reforms Committee bave recom-
,mended closure of 40 uneconomic brancb 
Jinel on all tbree aaugcs. where adequate 
,,"oad transport facility exists to meet tbe 
transport needs of tbe area satisfactorily 
and the railways are lufferinl losses in 
.operating them. the amoun t of losses luffered 
duriDR 1983-84 on these 40 lines beio, about 
Rs. 815 Lakhs. As recommended by tbe 
Committee, tbe State Governments concerned 
bave been addressed requestinl tbem eitber 
to agree for closure of tbese Iinel or ~bare 
SO per cent of the lones suffered by the 
railways on sucb of tbe lines as tbey may 
desire to be contenued. 

Vacant Post of Chairman Central 
Social Welfare Board 

533. SHRIMATI D.K. BHANDARI: 
Will tbe Minister of SOCIAL AND 
WOMEN'S WELFARE be pJeased to 
atate : 

(a) whether it is a fact thaI the pOSI of 
Cbairman of Central Social Welfare Board 
bas not been filled up for quite sometime; 

(b) If 50, wh~ther because of thi. 
situation many States including Sikkim have 
not received their fund timely from the 
Board for their welfare activities; and 

(c) if so, the st~ps Government are 
taking to rectify tbe situatioD ? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF RURAL DEVBLOP-
MENT (SHR.I CHANDUL.\L CHANDRA-
KAR) : (a) The post of Chairman, Central 
Social Welfare Board bas fallen vacant witb 
effect from 19.1.8.). 

(b) and (c) No, Sir. The Executive 
Director of tbe Board hal been empowered 
by tbe Executive Committee or the Board to 
exercise financial and administrative powen 
of tbe Chairman. Fuods allocated to Cen-
fral Social Welfare Board duzing the year 
i984-8~ and the additional amount liven to 
tbe Board at tbe eod of tbe ytar, bave been 
fully utililed. Sikkim and otber States are 
receiviDI fundi from tbe Board for their 
welfare activities. Government hal already 

initiated efforts to appoint Cbaitm:a !'f the 
Central Social Welfare Board. 

[T, ar" 'alionJ 

Transport.UOD of Coal aDd Pulses 

534. SHRI SARFARAZ AHMAD: 
Will the Minister or RA IL WAYS be pleased 
to state: 

<a) whether, keeping in veiew tbe acute 
shorlaMe of coal in industrial establilbments 
and power bouses in the country, tbe Rail-
ways propose to accord priority to tbe trans-
port, of coal; 

(b) if 10, when priority would be liveD 
to tbe transport of coal; and 

(c) whether, keeping in view the 
shortale of pulses in different parts of tbe 
country, transport of pulse. would allo be 
accorded priority? 

THE MINJS1ER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
MADH" VRAO SCINDIA) : (a) and (b) 
Tbe tranlJporation of coal for power houses 
and industrial egtablilbmenf. is arraolod 
under priority 'C t of the Preferential 
Traffic Schedule whicb is a sufficiently bigh 
priority. 

(c) Movement of pulse, when .ponsered 
by State Government and Food Corporation 
of India, bal already been accorded suffi-
ciently higb priority i.e. prioritiel 'C' and 
• 0' re4lpectively of the Preferential Traffic 
Schedule. Movement of Doo-sponsored 
pulses il dOlle under priority 'E'. 

[EIIII/,II] 

Indo USSR Agreement for The rmal 
Power Plaats 

S35. SHRI V. TULSIRAM: Will tho 
Minister of IRRIGATION AND POWER 
be pleased to state : 

(a> whether aD agreement between India 
and the USSR for providing equipment and 
technical documentation for tbermal power 
stations in the country. was recently siloed; 

(b) if 80, tbe dataill of tbe a.reemeot 
aDd tbe namel of tbe thermal power Itations 
for wbich Decessary a'liltance will be 
provided by tbe USSR ; 




